\ 2161 TEM NO. 14 COURT NO. 1 SECTION |1 A

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

CRL. M P. NO 8786/ 2006 in CRIM NAL APPEAL NO(s). 604 OF 2006

RANBI R SI NGH & ORS. Appel I ant (s)

VERSUS

STATE OF HARYANA Respondent ( s)

(For bail and with office report)

Date: 18/09/2006 This Appeal was called on for hearing today.

CORAM :
HON BLE THE THE CHI EF JUSTI CE
HON BLE DR JUSTI CE AR LAKSHVANAN
HON BLE MR JUSTI CE C. K. THAKKER
For Appellant(s) M. Naresh Kaushi k, Adv.

Ms. Amta Kal kal, Adv.

Ms. Lalita Kaushik, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng

ORDER

The application is dism ssed.



(N. Annapur na) (V. P. Tyagi)

Court Master Asstt. Registrar



